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Member means by bogus companies is 
not quite clear. Section 11 of the 
Companies Act prohibits the func
tioning tor gainful business of any 
association or partnership consisting 
of more than a certain number of 
persons, unless it is registered as a 
company. If in respect o f registered 
companies, it appears either from 
complaints received or from a scrutiny 
o f the documents, filed with the Re
gister of Companies, that their affairs 
are being carried on in fraud of cre
ditors or other persons dealing with 
them or otherwise for any fraudulent 
or unlawful purpose, such action, as 
is permissible under the Companies 
Act, is always taken.
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Export o f lOea 
f  Shri Rajendra Singh: 

•90a J Shri N* * 1 ■ • U js
"*•  ^ Shri Ramam:

[  Shri Pangarkar:
Will the Minister of Commerce and 

Industry be pleased to lay a state
ment showing:

(a) the quantity and value of mica 
exported during the last ten years; 
and

(b) the steps, if any, Government 
propose to take to promote further 
exports of mica?

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
(a) and (b). A  statement is laid on 
the Table of the House. [See Appendix
I, anncxure No 105.]

Recovery of Loans from Displaced 
Persons from East Pakistan

f  Shri Subodh Hansda:
*399. J Shri S. C. Samanta:

I  Shri R C. Majhi:
Will the Minister of Rehabilitation 

and Minority Affairs be pleased to 
state:

(a) what steps Government have 
taken |o recover loans advanced to 
displaced persons from East Pakistan, 
who have either gone to Pakistan or 
have gone underground;

(b) what is the total amount involv
ed;

(c) whether the recovery of loans 
from other displaced persons has 
made any progress; and

(d) if so, the total amount recover
ed from them up-to-date?

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Chand 
Khanna): (a) to (d). Separate figures 
about the amount of loans due from 
displaced loanees from East Pakistan 
who may be untraceable or may have 
returned to East Pakistan are not




